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"Per Ms. Bidisha Banerjee, JM:

_Mr.;J‘ R. Das, d. Counsel abpea}rgié)n behalf of the ap’p'licant ,s'ubmits that

~ the applic?nt wrote a le;ttet;- to him stating that'the respondents authority- has

verbally assured the applicant for considering his case. Therefore, he wishes to

withdraw the present OA. -

2. Acc‘ordingly, the OA is disposed of as withdrawn.

3. 'Menﬂ'o of withdrawal dated 21.10.2020 is-taken on record.
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